F.No. A-2201 1/2/2016-Ad-\/1
Government of India
Ministry of Finance
Department of Revenue
(Central Board of Direct Taxes)

North Block, New Delhi-11p 001.
Date: 20.07.2016

Order No. 135 of 2018
0 199 of 2016

Th_e fgllowing Postings / transfers in the grade of Commissioner of Income Tax are, hereby,
ordered with IMmediate effect and until further orders:-

R
Nagpur(cca Nagpur)
Delhj

(Cca Delhi)

ADG(Vigifance}( Chennai(cca
South), CBDT Tamilnadu}

ADG(Vigilance)
(South), cBDT

Chennai(cca
Tamilnaduy)

Chennai(cca Secretary, ITSC Chennai(cca
Tamilnadu) Tamilnadu)
79082 BONANI GHOSH CIT(DR}(ITAT)—] Kolkata(cca WB & CIT[DR)(ITAT,)-I Kolkata(cca wg &
Sikkim) Sikkim)
W CIT(DR)(ITAT) CIT(DR)(ITAT) Jaipur(CCa
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Rajasthan)
86017 |SARAT KUMAR Vishakhapatnam(CC
DASH Odisha) A AP & Telangana)
88062 |RAJEEV VARSHNEY CIT(DR)(ITAT) Indore(CCA Mp & Bhubaneshwar(cca
Chhattisgarhj Odisha)
90027 [AJAY GOYAL “ Gurgaon(CCA NWR) m Gurgaon(CCA NWR)
11 | 89114 [g. APARNA RAO Hyderabad(Cca ap & CIT(DR)(ITAT)-2 Hyderabad(cca ap &
Telangana) Telangana)

12 91044 (DR, DEEPAK CIT(A)-40 Delhi(cca Delhi) CIT(0OsD) Delhi )
SEHGAL

i W i “
14 | 82016 PRABHSHARN Bengaluru(cca ClT(DR}UTAT)-l Bengaluru(cca
SINGH CHHINA Karnataka & Goa) Karnataka & Goa)
15 | 91037 [RAJESH KUMAR Varanasi(CCA UP(East)] Delhi(CCA Delhi)
GUPTA
m 90058 |PAWAN K. KUMAR Alwar(CCA Rajasthan) Jafandhar(CCA NWR)
90004 [SAYED NASIR ALj Delhi(CCA Delhi) Alwar(CCA

Rajasthan)
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mm

89098 [ANAD] VARMA

89086 [S. BHARATH Chennai(cca
P
91052 [SUDHANSHU i Kochi(CCA Kerala)
89021 Lucknow(CCA UP(East)) Faizabad(CCA
23 | 89003 [SANJAY MisRA Jalandhar(CcA NwR) CIT(DR)(ITAT)-2 Lucknow(Cca
N
88090 [SUBRATA SARKAR Siliguri(CCA W8 & ADG(RTI), Patna |patnaicca Bihar &
e e f—

Ludhiana(cca NWR)
M

umbai(Ccca
Mumbai)

Sikkim)

88025 KAVITA Delhi(cca Delhi) ADG(RECOVERY), Delhi(cca Delhi)
BHATNAGAR CBDT
26 88004 DHEERAJ Delhi(cca Delhi) Gwal‘l'or(CCA MP &
BHATNAGAR Chhattr’sgarh]
89071 [PARAMITA Cuttack(CCA Odisha) CIT(DR)(ITAT)-6 Delhi(CCA Delhi)
TRIPATHY
28 | 94010 SAROJ KUMAR CIT(DRP- Mumbai(cca Mumbai CIT(Admin. & TPS) Bhubaneshwar(CCA
MAHAPATRA 3),MUMBAI-3 Odisha}
29 81027 |R. JEYA KUMAR Tfruchirappalli[CCA
Tamilnadu)
30 PI'YUSHCHANDRA Kolkata(cca wg & Bhubaneshwar(CCA
VISHNU KOLHE Sikkim) Odisha) ‘
31 93008 BHAVNA ¢, Mumbai(cca Mumbai) Panaji(cca
YASHROY Karnataka & Goa)
32 89009 |NARESH KUMAR CIT(DRP-1), Mumbai(cca Mumbai) Secretary(AAR) Mumbai(cca
BALODIA Mumbai-3 Mumbaj)

OSD CASES

33 92031
; % W
35 93078 VIRENDRA OJHA

return from

deputation
36 92048 K DEVA RATHNA CIT(0SD)-0n
KUMAR return from
.
8

CIT(TDS)

DiT(lnv.)(lTSCJ-l Mumbai(Ccca
Mumbai)

Chandigarh(cca Nwr)

Mumbai(cca Mumbai

Hyderabad(cca ap &
Telanganaj

CIT(A)

Chennai(Ccca
Tamilnadu)

SANGEETA M.
GODBOLE
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Delhi(CCA Delhj) CIT(DR)(ITAT)-4 Delhi(CCA Delhi)
i(CCA Delhi) Delhi(CCA Delhi)

(

20 | 94058 [v.VIVEKANANDAN Chennai(CCa Pondicherry(CCA
Tamilnadu) Tamilnadu)
94037 |[ANURAG GOYAL Delhi(CCA Delhi) CIT(DR)(ITAT)-7 ~ [Delhi(cCa Delhi)
52 | 92007 VANDANA SAGAR Mumbai(cca Mumbai) Bengaluru(cca
Karnataka & Goa)
m 94042 |AMRITA MISRA Secretary(AAR) [Mumbai(cca Mumbai) [CIT(Admin. & Tps) Nagpur(CCA Nagpur)
34 | 92033 [ANAND KUMAR CIT(DRP-2),  [Delhi(cca Delhi) Kolkata(CCA W &
KEDIA Delhi-1 Sikkim)
MANOJ PANDEY Noida(CCA UP(West)) [CIT(Admin. & TPS) |Lucknow(CCA
UP(East))

36 | 93031 [AMOL SUDHIR Mumbai(CCA Mumbai) Kolhapur(cca Pune)
KAMAT
57 | 93012 [NANDITA CIT(DR)(ITAT)-6 | Delhi(cca Delhi) Pune(CCA Pune)
- KANCHAN

58 | 93082 |[PARAMITA Delhi(CCA Delhi) Delhi(CCA Delhi)
MANDAL-BISWAS
mm PRABHAKANT mm Delhi(CCA Delhi) CIT(DRP-2), Delhi-1|Delhi(ccA Delhi)
92042 [NAUSHEEN JAHAN CIT(DR)(AAR)  [Delhi(CcA Delhi) ADDL.DGIT(TRG)- |NADT, Nagpur(CCA
ANSARI 2,NADT Nagpur)
88018 [RADHA RAMAN CIT(A) Jamnagar(CCA Gujarat) Rajkot(CCA Gujarat)
PATHAK

HQ [Delhi(CCA Delhi)
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W Chandigarh(cca Nwr) Noida(CCA
UP(West})
88001 [SACHCHIDANAND CITOR)ITAT)-2 [Kolkataicca wa &
SRIVASTAVA Sikkim)

Mumbai(cca
Mumbai)
91099 Ghaziabad(CCA Rajkot(cca Gujarat)
UP(West))
92002 [N JAYASANKAR Bhubaneshwar(CCA Kochi(cca Kerala)
Odisha)
89008 [m IAGDISH BABU KurnooJ{CCA AP & CJT(DR)(ITAT}-I Hyderabad(CCA AP &
Telangana) Tefangana]
94063 INDER pAL SINGH Bengaluru(CCA CIT[DR)(AAR) Delhi(cca Delhi)
BINDRA Karnataka & Goa)
ﬂw SANJAY GOYAL w Lucknow(CCA Up(East)) m Delhi(CCA Delhi)
89032 SUCHISM!TA PALAI Kolkata(CCA WB & Moradabad{CCA
Sikkim) UP(East))
70 88100 PARMINDER Chennai{CCA ADG Delhi(cca Delhi)
Tamilnadu) (Infrastructure}-z,

2 The compliance report regarding relieving/ joining of above officers shall pe forwarded by the

Pt, CCIT concerned to the Board and the Database Cgj at www.irsofﬁcersonline. ov.in by

1% August, 2016 B

3. Hindi version of this order will follow. \ )v_) %q
-

(Brij Mohan) 2o )0:?/]23],6
Under Secretary fo the Government of India
Tel. 011-2309-5474

Copy to:

1 Officers concerned.

2 All Principal Chief Commissioners / Principal Directors General of Income Tax
3 Principal Chief Controller of Accounts, New Delhi

& onal Accounts Officer CBDT, O/o Principal cCIT (CCA) concerned.

5 ‘

Hindi Section for Hindi version.

Secretary General, IRS Association/ 1TGOA/ ITEF / Al India Income Tax sc & ST
Employees Welfare Association

9. Commissioner of Income Tax (Media & TP) and Official Spokesperson, CBDT.

10. Web Manager for hosting this order on the www.irsofficersoniine.qov.in &
Www.incometax.qov.in website.

X No

Y]
(Bfij Mohan) — ’lo 2}/) 9«7}5
Under Secret to the Govern ent/of Indig
Tel. 01 1-2309-5474
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